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sion since the. 15th October, 1882 to
live in India with their Indian hus-
bands;

{b) the n of women whose
cases for such’permission are at pre-
sent under the consideration of Gov-
ernment; and

(c) when these cases are likely to
be disposed of?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) to (¢). The information is being
coilected and will be laid on the Table
of the Lok Sabha as soon as it is
available.

Pathankot Aerodrome
815. Sardar Igbal Singh: Will the

Minister of Defence be pleased to
state:

(a) whether Government have any
proposal to remodel the aerodrome at
Pathankot for the purpose of safe
landing of four engined and fast air-
crafts; and

(b) if so, when the work will be
completed?

The Parliamentary Secretary to the
Minister of Defence (Shri Fatesinghrao
Gaokwad): (a) Government have no
plans for remodelling the Pathankot
Aerodrome under consideration.

(b) Does not arise.
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Hindi in Matricuiation Examination

817. Shri B 8. Murthy: Will the
Minister of Education and Scientific
Research be pleased to state:

(a) the number of non-Hindi speak-
ing States which have made Hindi
compulsory for matriculation, or 1its
equivalant examination; and

(b) the Central assistance given in
this regard?

The Minister of State in the Minis-
try of Education and Scientific
Research (Dr. K. L. Shrimali): (a)
and (b). The information is being
collected from the States and will be
supplied later.





